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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO(s). 2188 OF 2008

A. P. DAl RY DEV. CORP. FEDERATI ON Appel I ant (s)
VERSUS
B. NARASI VHA REDDY & ORS. Respondent ( s)

(Wth office report)

WTH G vil Appeal NO 2189-2212 of 2008

(Wth appln. for permission to file additional docunents and office
report)

Cvil Appeal NO 4588 of 2008

(Wth office report)

Dat e: 30/09/ 2010 These Appeals were called for hearing today.

CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR. JUSTICE ANIL R DAVE
For Appellant(s) Sri T. R Andyarujina, Sr. Adv. (Menti oned by)
Sri S.S. Prasad, Sr. Adv.
Ms. Ni rada Das, Adv.
Ms. C. K Sucharita, Adv.
Ms.D. Bharathi Reddy, Adv.
For Respondent (s) Ms. Liz Mathew, Adv.

MS. MlIm& Co. ,Adv
M. Anil Kumar Tandal e, Adv.
Ms. Bi na Madhavan, Adv.
M. Krishna Kumar Singh, Adv.
MS. Lawer’'S Knit & Co
M. Y. Raja Copal a Rao, Adv.

Ms. T. Anani ka, Adv.

UPON bei ng nentioned the Court nade the foll ow ng
ORDER
List on 19th Cctober, 2010 as second item

[ Madhu Bal a] [ Savita Sai nani ]
Sr. P.A Court Master



